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trial pockets of the country and its 
Share holdings?  WiU the Minister 
reply that it is not being nationalised?

SHRI ByU  PATNAIK: I have 
nothing more to add to what I have 
already said.

SHRI BEDABRATA BARUA:  The
Tata is on record, that the hon. Minis­
ter made a proposal, X should consider 
it a beneficial drill if it comes true, 
that the empire will be handed over 
to Tatas if they agree to nationalisa­
tion. I wculd like to know whether it 
is true?

What prevents the Government 1o 
bring in a Bill to nationalise it if they 
feel that it is being badly  managed? 
What prevents the Government from 
exercising 38 per cent voting power 
against 2 per cent or 3 per cent of the 
Tatas to control the management and 
oust Tata management right now?

SHRI BIJU PATNAIK:  Unfortun­
ately, the bon.  Member is mixing 
issues. The rontrol of management and 
nationalisation  are  two  different
matters.

MR. SPEAKER': Do you think that 
other aspects will be considered?

SHRI BIJU PATNAIK: I will not 
like it to be unanswered. He has men­
tioned inter alia three matters. Is it 
properly managed or not? If it is not 
properly managed, take it over. The 
answer is that there is no complaint 
about  the  actual production  and 
management of the plant.

The question put is—you have got 
45 per cent and they have got 4 per 
cent, why do you  not take over the 
management? The same question has 
the same answer.

 ̂ The other question is  whether 
rfatas will take over the. management 
? of all Steel Plants. The answer Is *no\ 
There is no such offer.

While they were discussing 1 said, 
“How long you want to keep it? You

and I cannot live for very long. As you 
have managed for some years ihe 
nationalised Airlines, if you are so 
fond of steel, why do you not head 
the Government Board as its Chair­
man”. That is not handing  over to 
Tatas. It is not quite correct as the 
hon. member put it. If Tatas have pro­
jected in that manner, I think he is 
barking uP the vrrong tree. That is 
all I have to say at the moment.

Shifting of Bhagalpur Radio Station

*7. DR RAMJI SINGH: WiU  the 
Minister  of INFORMATION  AND 
BROADCASTING be pleased to state:

(a) the reasons for delay in shifting 
the Bhagalpur Radio Station by Gov­
ernment to Bhagalpur city;

(b) whether Government of India 
have written to Government cf Bihar 
for providing accommodation;

(c) whether any  3teps have been 
taken to hire accommodation in the 
meantime; and

(d) if so, by what time the shifting 
is expected to take place?

THE MINISTER’ OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI): (a) Bhagalpur is at present 
an auxiliary Centre of A.I.R. with the 
transmitter at a  distance  of about 
8 k.m. from the city. The  question 
of its shifting to the city does not arise. 
However, efforts are being made to 
establish a city office for this Radio 
Station at Bhagalpur.

(b) A.I.R. Bhagalpur has written to 
the District Magistrate for providing 
accommodation for the city office.

(c) Yes, Sir.

(d) As stated earlier, there is no 
shifting involved.  The establishment
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of a city office will depend on the 
availability of accommodation.
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MR. SPEAKER: It is completely out 
of the question.

Alleged Malpractices at Petrol 
Pump* in Delhi

+
*9. SHRI O. M. BANATWALLA:

SHRI MUKHTIAR SINGH 
MALIK:

WiU the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to state:

(a)  whether complaints have been 
received by Government  of  India 
about the defective meters at the pet. 
rol pumps in Delhi and. New Delhi 
particularly in Lawrence Road Area;

(b' if so, whether it is also a fact 
that adulterated Mobil Oil is being 
supplied to the consumers by these 
Petrol pumps; and

(c)  whether Government propose 
to conduct rslds on all such petrol 
pumps to stop these malpractices?

THE MINISTER OP PETROLEUM, 
CHEMICALS  AND  FERTILIZERS 
CSHRIH. N. BAHUGUNA): (a) to (c). 
A statement giving the requisite in* 
formation is laid on the Table 6f the 
Sabha.

Staiemeat

(a)  A representation from 'Demo­
cratic  Vigilance  Committee,  New 
Delhi, was received, stating that  a 
number of petrol pumps in Delhi have 
got defective meters and that the pro­
prietors of petrol pumps are generally 
selling mixed products. According to 
the information received from the oil 
companies, they have not come across




